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the efforts of the States by providing them technical and financial assistance under
the centrally sponsored National Rural Drinking Water Programme (NRDWP) for
providing safe and adequate drinking water facilities in rural areas of the country. Up
to 67 per cent of the NRDWP funds allocated to States can be utilized for tackling
water quality problems in rural areas of the country. Further, 5% of NRDWP funds are
earmarked and allocated to those States facing problems of chemical contamination
in drinking water and with Japanese Encephalitis and Acute Encephalitis Syndrome
affected 60 high prionty districts in 5 States identified by the Ministry of Health &
Family Welfare.

As powers to plan, design, sanction, implement and monitor drinking water
schemes is already delegated to the States, it is their responsibility to provide safe
drinking water according high priority for arsenic affected habitations. While piped
water supply schemes from alternate surface water sources takes certain gestation
time for commissioning, the States have been advised to go in for community water
purification plants and provide 8-10 Iped of safe drinking water for drinking and
cooking purposes on or before March, 2017.

State-wise number of arsenic affected habitations reported by States as on 1/4/2014
which are yel to be provided with safe drinking water

Sl. Ne.  Name of the State/UT Number of arsenic affected

habitations and population at risk

Habitations Population

1. Bihar 357 3,29,617
2. Karnataka 12 17,626
3. Punjab 1 152
4. Uttar Pradesh 73 83,743
5. West Bengal 1,124 23,74,610
6. Assam 425 1,39,343

TotaL 1,991 29,45,091

Sanitation facilities for girls

F660. SHRTNARENDRA KUMAR KASHYAP: Will the Minister of DRINKING
WATER AND SANITATION be pleased to state:

T Original notice of the question was received in Hindi.
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{a) whether it is a fact that sanitation facilities are not available particularly for

girls in many households and educational institutions in the country;
{(b) if so, the details thereof, State/Union-Territory-wise; and

{c) the steps taken or proposed to be taken by Govemment to deal with this

1s5ue?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAM KRIPAL YADAV): (a) and (b) The availability of toilet
facilities for girls in rural households is not monitored separately. However, the State/
U'T-wise percentages of rural households not having access to toilets as per Baseline
Survey of 2013 and the progress reported by the States in 2013-14 and 2014-15, as on
26.2.2015, are given in Statement-1 (See below). The percentage of schools without
girls toilets, State/UT-wise, as per District Information System for Education (DISE)
Report 2013-14 (as on 30th September, 2013} 1s given in Statement-11 (See below).

{c) To deal with this issue, the Government has launched the Swachh Bharat
Mission (Gramin) on 2nd October, 2014, which aims infer-alia, at keeping villages
clean and attaining an open defecation free India by 2nd October, 2019. Under the
Mission, financial and technical assistance is provided to State Governments in their

efforts to provide sanitation facilities in rural areas.

With respect to school toilets, the Government has launched the Swachh Bharat

Swachh Vidyalaya campaign to ensure provision of toilets, separately for boys and
girls, in all schools by 15.8.2015.

Statement-I

State/UT-wise % rural households without toilet as on 26-2-2015

State/UT % Rural households without toilet
ason 26.2.2015
1 2
A & N Islands 46.23
Andhra Pradesh 62.01
Arunachal Pradesh 46.22
Assam 55:25

Bihar 77.44
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Chhattisgarh 58.14
Goa 39.28
Gujarat 4212
Haryana 18.25
Himachal Pradesh 10.15
Jammu & Kashmir 70.90
Jharkhand 69.06
Karnataka 52.42
Kerala 4.02
Madhya Pradesh 66.63
Maharashtra 45.62
Manipur 36.67
Meghalaya 35.40
Mizoram 20.16
Nagaland 42.57
Odisha 87.11
Puducherry 4999
Punjab 24.48
Rajasthan 67.35
Sikkim 7.83
Tamil Nadu 4956
Telangana 68.38
Tripura 34.16
Uttar Pradesh 60.55
Uttarakhand 24.48
West Bengal 37.44
ToTar 56.40
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State/UT-wise % of schools without girls toilets as per District Information System
Jor Education (DISE) Report 2013-14

SN State % Schools without girls toilets
1.  Andaman and Nicobar [slands 6.55
2. Andhra Pradesh 18.83
3. Arunachal Pradesh 22.99
4. Assam 2539
5.  Bihar 24.50
6. Chandigarh 0.00
7. Chhattisgarh 6.37
8. Dadra and Nagar Haveli 5.25
9. Daman and Diu 0.00

10.  Delhi 0.00

1. Goa Lol

12, Gujarat 0.42

13.  Haryana 1.94

14.  Himachal Pradesh 2.68

15, Jammu and Kashmir 23.01

16.  Jharkhand 12.38

17.  Karnataka (.80

13.  Kerala 2.61

19, Lakshadweep 0.00

20.  Madhya Pradesh 7.00
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SN State % Schools without girls toilets
21.  Maharashtra 1.51
22, Manipur 1.83
23, Meghalaya 48.96
24, Mizoram 0.39
25.  Nagaland 316
26.  Odisha 13.99
27.  Puducherry 0.00
28.  Pumjab 2.19
29 Rajasthan 2.15
30.  Sikkim 0.75
31.  Tamil Nadu 3.09
32, Tripura 10.87
33.  Uttar Pradesh 1.44
34, Uttarakhand 4.00
35. West Bengal 17.92
ToTar 8.77

Providing piped drinking water to rural habitations in Jharkhand

661. SHRI SANITV KUMAR: Will the Minister of DRINKING WATER AND

SANITATION be pleased to state:

{a) what are the monitorable targets set by Government with regard to providing

drinking water to rural habitations;

(b) whether it is a fact that out of the whole rural habitations in Jharkhand, only
about 30 per cent have partial facility of drinking water and the remaining habitations

do not have safe drinking water as the sources contain fluoride, arsenic and iron;

(©)

if so, how the Ministry locks at it and what action it 1s taking to help the
State in providing the safe drinking water to all its rural habitations; and



